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hope, will be removed as early as pos-
sible.

Shri P. C. Borooah: May 1 know
how far the prospects of India's ex-
ports are likely to improve as a result
of the addition of the new chapter to
the GATT agreement and how far
the industrialised countries have ag-
reed to drop the reservation clauses
insisted upon by them?

Shri Manubhai Shah: Well, Sir, the
questions are very wide ones, but I
can say that the list of commodities
which we have placed on the Table of
the House is a very comprehensive
list in which a good part of India’s
principal trade is involved. All these
items are receiving favourable treat-
ment. Tea being one item in which
all are interested, the duties in all
count-ies of the world have been
more or less abolished.

Shri Alvares: Will the Government
say whether they have elicited opinion
from other countries to make a repre-
sentation against the 15 per cent sur-
charge imposed by the British Gov-

ernment in order to bridge their
balance of payment gap?
Shri Manubhai Shah: We have

taken all the steps. We are dealing
with all friendly countries of the
world, and whatever representation,
diplomatical'y and otherwise, we can
make on this account we are making.
And, as everybody knows, every
country in the world, including the
FTA’ countries, on their own have
made their own representations to
the UK. Government.

Guarantee Schemes for Exporters
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Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that the
Export Credit and Guarantee Corpora-
tion has introduced two.new guaran-
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tee schemes to cover post-shipment
advances by banks to exporters;

(b) if so, how far the exporter will
be in a better position to find export
finance at relatively easy terms;

(c) whether this export promotion
scheme will be restrictive in opera-
tion, covering a specified schedule of
exports; and

(d) if so, what are the enumerative

lists to be brought within its pur-
view?

The Minister of Commerce (Shri
Manubhai Shah): (a) Yes, Sir. New

guarantee schemes are (i) Post-ship-
ment Export Credit Guarantee and
(ii) Export Finance Guarantee.

(b) These schemes will enable ex-
porters to get liberal rupee credit
and it is hoped that the rates of inter-
est will be slightly less than the usual
rates.

(c) and (d). Post-shipment export
credit guarantee will cover all exports
but Export Finance guarantee will
cover such credit exports which come
under the purview of export promo-
tion schemes like the packing.
Other items of export also will be
considered under this scheme on
merils in the course of time.

Shri P. C. Borooah: May I know
whether it is a fact that the Working
Group has recommended a ceiling on
interest rates charged by banks on
pre-shipment and  post-shipment
advances and, if so, what decision has
been taken by Government thereon?

Shrl Manubhai Shah: It is a very
important question. We are pained to
see that our own export credit rate
is the highest in the world. I am glad
the Study Group recommended to
Government that the rates charged by
banks on advances should be brought
down as early as possible.

Shri P. C. Borooah: May I know
whether it is a fact that the cost-
shipment credit in India is the highest
in the world? If so, what steps have
Government taken to reduce it?
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Shri Manubhai Shah: Historically,
we were working in an absent-minded
frame of mind, as far as exports are
concerned. Therefore, all these ano-
malies, hardships and distress have
been caused to the export trade in the
past. Now we are trying to remove
the defects one by one.
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Shrimati Sharda Mukerjee: I under-
stand the Chapalani Committee has
given an estimate that the cost of
providing pre-shipment finance will
come to between Rs. 150 crores to 175

crores. Is this a fact? If so, what is
Government's reaction to that?

Shri Manubhai Shah: We are very
much beholden to that Committee. As
far as the recommendations contained
in that report are concerned, we mean
to take swift action on them.
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Shrimati Sharda Mukerjee: What
action?

Shri Manubhai Shah: The two ob-
jects of the Committee are to provide
adequate finance and cheap finance.
Both are being looked into.

Shrimati Savitri Nigam: If the
Minister is convinced that a lot of
hardship was caused to the export
trade because of the absent-minded-
ness on the part of the Govern-
ment . . .

Mr. Speaker: Why should she refer
to that?

Shri Surendranath Dwivedy: The
same remark was made by the Minis-
ter in an absent-minded manner,

Shrimati Savitri Nigam: If any
hardship has been caused to the ex-
porters because of the absent-mind-
ed policies of the Government in the
past, may I know what steps are
being taken to give immediate relief
to the exporters?

Shri Manubhai Shah: As the
lady Member knows, we have
taking some measures in the
few ycars. But it a'ways
time to get  results.
these are all very delicate
matters which are to be
examined before decisions
reached.
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Production of Pig Iron
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Shri P. C. Borooah:

Will the Minister of Steel and
Mines be pleased to state: .

(a) the progaess made in enlarging





